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[Shri Bajuban R. Kharl ubhi] 
I strongly urge upon the Government 

of India to take immedjate measur to 
relax the restriction and give regulated 
permission to Bangladesh traders to enter 
the weekly border markets at Dawki, 
Balat, Sheila, Lyngkhat, Mawdon and 
Majaio. 

<l> Cardamom Replantation Prol,!ramme 

SHRI XAVIER ARAKAL (Ernakulam) 
India bas an e timated hectare of 93,947 
of which regi tered area is 86.451 hectares. 
The main cardamom producing States are 
Kerala 60/0, Karnataka 3OY. and T ..1ml l-
nadu 10%. Average production per year 
is 3,433 M.T. and 50% to 60% productIon 
is exported, giving an average of 29.50 
crores per year. There i a strong com· 
petition from other cardamom producing 
nations. The majority of hold ings in 
India are small or medium siz s. The pro-
ductivity and production for the years 
1980 to 1983 is alarmingly negative; so 
to say, minus 29.3";0 growth rate is noted 
in 1982-8 i . This is mainly due to the 
lack 6f replantation, incentives, drought 
etc 

A survey conducted in the cardamom 
growing tracts revealed that about 30% 
of the cardamom plantations in the 
country totally perished on account of the 
drought during 1982 and early part of 
1983. Consequently the Board has pro-
posed a crash replantation proaramme for 
15,000 hectares on 10-8-1983 to the Mini-
stry. 

Production has dwindled considerably 
during 1982-83. Unless the Replantation 

rogramme submitted by the Board is 
cleared before 15th of April, 1954 one 
season for Replantation will be lost. In 
terms of money, this will account to a 
lOBS of Rs.. 15 crores per annum on SOO 
M. T. of Cardamom. I urge upon the 
Government of India to sanction the car-
damom Replantation programme in 
drought affected areas immediately. 
Otherwise further losses wilt be inflicted 
not only on farmers but the country also 
will also be losing considerable amount of 
foreian exchaoie earninis. 

Rule 377 

(vi) DirectioDs to F.C.I. for immediate 
purchase of wbent from punjab. 
Haryana and U. P. Mandie 
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(vii) Shifting of Ratilway Cro ing &ate 
between Chola aDd Sikanderpur Sta-
tion to a\,ert Accidents 

SHRI BANARSI DASS (Bulandshahr) : 
Under Rule 377 1 wish to draw the attcn- . 
tion of the hone Minister to the followina 
matter of urgent public importance: 

There was a railway crossing gate at 
883 K. M. between the stations Chola and 
Sikanderpur. Due to consolidation, this 
main crossing gate has become obsolete. 
There is a prosperous vilIC;lge Khanpur at 
K. M. 881. Across the Railway line, there 
is a high scbool and thi villaie inhabited 
on both sides of the railway line. Agri-
cultural fields also are aeros! tbe railway 
liDe. The cro sinl of the railway line by 
the villagers and achool-loiDg cJ:iildren 
is very hazardoUi. Last year. two achooJ .. 
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going children were crushed to death 
while crossing the railway line to go to the 
school. Hardly a day passes when milch 
cows 'and buffaloes and other cattle are 
not killed. The villagers have been ap-
peal ing for years to have the railway 
crossing gate shifted from the -place at 
K.M . 883 to near K.M. 881. I wan t to draw 
the at:entioo of the Railway Minister to 
the danger to human lives and cattles due 
to the absence of this cros ' ing gate , It 
is the dUlY of the Railway to provide a 'safe 
gate for the villagers. 1 he Railway Mini-
ster is reque t.:d· to take immediate and 
urgent steps to have the crossing gate 
shifted at K . M. 881 to avert the trage~ 

d:es. • 

(iii) Reopening of Durgapur, Raniganj aDd 
Anandal Units of BUrn Standard Co. 
Ltd. 

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): Burn Standard, a 
Central Public Undertaking has declared 
closure of their two units in West Bengal, 
ituated in Raniganj and Durgaptlf. This 

is the first time Cl.!ntral Government has 
declared clo. ure in naliooallsed under-
taking. In the closure notice of these two 
public undertakings the management did 
not blame the workers. 1 he main rea-
son for closure is stated to be the losses 
being incurred. 

In this connection, it may be mentio-
ned that Durgapur unit of Burn Standard 
Company declared lock-out on the 8th 
February, 1984 Rest of these units 
declared closure on 4th April, 1984. 

A scheme for modernisation and invest-
ment to make the units viable has been 
submitted to Government but no action bas 
been taken in the matter. In tbe past, 
several times, assurances were given that 
there is no question of closing down all 
these units and the Ministry has already 
recommended for amalgamation with 
Bharat Refractories Limited. 

In spite of all these assurances, the 
management has declared closure on 4th 
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April, 1984. Workers and their family 
membel s numbering about 10,000 are in a 
starving condition. 

I w uld urge upon the Minister for 
Indu try to pass necessary order to with-
draw the closure notice and reopen Dur-
gapur and Raniganj units of Burn Stan-
dard immediately. 

MR. DEPUTY·SPEAKER Only 
the text approved by the Hon. Speaker 
will go on record. 

(ix) Inquiry into alleged irregularities in 
giving loan by Banks under 20-Poiot 
Programme 
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